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LOK SABHA wbco Aod bow this raMrvttioo 
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quota will
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Tkf Lok Sohka met ml Etertn o f ik t  
O ock.

(M t. SpCaKEI Im iht C M r\ m

ORAL ANSWERS TO QUESTIONS

MR SPEAKER : ShH Mullapiwlly 
Ram«ch«ndrfto—o d  pr«eo t. Shri Ram 
Pujtn Patel.

SHRt SATYENDRA NARAYAN 
SINIIA : Whal «b<wt my Qttcttioo No. 387 T

MR. SPEAKER : If will o o o m d o  
1-4-1987.

> Shri R tm  Puitn  P iltL

P o tli R f f f f fH  for S d ir4« lf4  C a tle t 
S cM « I c4 T rib rt

•388. SHRI RAM PUiAN PATEL l 
w m  Ibe PRIME MINISTER be p k a ttd  to 
lU U :

(a) wbcibcr Ibe q u o u  rc ta m d  for 
Scheduled Gittee and Scheduled T rib a  io 
Ceotrat Oovtriuncoi Mnrkaa bat ttof beeo 
filled 10 far, and

' M

(b) if to , Ibe rciMOfit tberafor and

' THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND 
MINISTER O P STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
P. CHIDAMBARAM) ; (k) RM^rvttioo
for SC/ST it with reference to v ictnctet 
which are filled if) tervices/posti froni lime to 
time, aod not with refcreoce to 
any quota of potls. The representation 
of SC/ST in variout troops of Central 
Govemment services with references to 
lo u l number of employees, as on 1.1 85 
(the last available figures) is tiven in tbie 
tiatemeot below.

(b) The shortfall is mainly of 
Scheduled Castes io Groups A af>d B and 
that of the Scheduled Tribes in variout 
Groups, tboofh the overall perocntsge of 
represenutibn of Scheduled Caste has 
crossed the 13% mark. Seme of the 
reasoos for ihts shortfall, among others, 
are that reservation ‘ in promotion by 
•eoiority suHect to fitoess io all groups was 
introduced for the first time only in 1972 
aod reservation io promotioo by selection 
io aod from Group B upto lowest rung o f 
G roup A, was introdooed ooly io 1974. 
Sdeoiifk and Technical Posts upto the 
lowest nittf of G roup A have been brought 
within the purview of rtservatioo orders 
only io 1975.

Various coocassioos in age, travelling 
allowances, mioir-vim ' standard of selection, 
rtlaaatioii in prescribed period of ex-
perience io direct recruitment, total fee 
eitm ption and separate interview of candi-
dates belorifing to these communities have 
baen providad to SC/ST candidates. It if 
hoped that with these slept the representa-
tion of SC/ST io Central Government 
tanrices will improve further.
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filtfd futly although the mloiiDum qualifi- 
catioot for ibatc p>tU are h^gh ichool a r^  
ln te rn » d iite . Today, the young boyi p a n  
B A. and M .A. bol rvmaio unemployod. 
There h  lo n e  lacu iu  aonicwhere io the 
m atter of provldliig tm ployineol and It 
ihould be viewed aeriouily. I thall not 
tay  aayfhlof wiih regard to  ibe reply 
given but I would rex|uett that the retcrved 
quota should, be ftUcd a t early a t  p o tiib k  
by oak iog  recfultmeot to  thetc p o tu . At 
the tam e tUne. I would like to know what 
•tep i are being taken to  fill the reserved

, p o ttt In G roup A aod O roup B through 
promotiona from O roup B aod C to  a t to 
retiore their coufiJence in th* provitloot 
of Ibe C onttitutioo t  W hat ttep t ar« being 
taken by the Oovernment to  ftll op the 
full qu<Ma of reaervaticn T

[Em s Iu M]

SH RI P. CHIOAMBAR^AM : During
fbe perkKi of 20 y ta rt which I referred 
to  from 1- I - I 965 to  M - t 5. repretentatJon 
of Scheduled C atte t in O roup *C  h i t  
(ncfeM d from t  gS% to  14. t 7% which 
It only marginally tb o rt of 15%. Repretcn* 
Ut^on In O roup 'D* hat iocrratcd from  
17.75% to :O W %

The (Igum  are not to  h ippy  for the 
8ch«Jttled T rib ti. In O roop H h a t 
tncrenied from I 14% to  4 2t)% aod io 
O roap  *D* from 3 3?% to S»7I>%.

A t 1 tald , we will coottnue to take the 
t i tp t  which have brought about locne 
improvement.

Wa wUl tik e  any other ttep  whidi you
• want ua to  Ukg. But we am  to u lly  com -

m ined to  fbe Idea that th tt repreaenution
m titt in p ro v t aod that we moat raach the 
norm  15% aod 7 |%  and beyond the
normal a t toon a t p o ^b la .

S H R I U M A K A N T  M tS H R A  ;
Majority o l Sctieduled Caiiea 
and Schednkd Tribea come from 
rural India. But, -  tenerally In Scrvicci
the nrban youth get mote chaoce. 1 want 
to  know from tbe  hoo. Mlnitter* whtther 
be would make arranfrm ect »  that rural 
youth ehotftd f t t  thit beiKflt tnoh.

valid., TlM refcrvationt which are 
available for Scheduld Castet and Sc'icdulcd 
Tribet ahould not be available only to 
urben yo*uth but really the rural youth 
m utt come into the tervices. But. tb it it 
a  matter which each Rccniiiing Depariment 
m utt look into. I know that the Ministry 
of Welfare runt a number of prograioioce 
for ruial youth. I know that the 
Departmeot of Education runt a number 
of programmet for rural youth. But« I 
would only tay thit that cach R&;ruiung 
Depariment. m utt iuue guidelinet, 
m utt ensure that the Rccruttiog 
Agcncict keep in mind the need 
for rural youth to l>e repretented in« the 
Servient. Abo, I will ice what we can do 
in the Departmeot of Pertonnal in the 
matter.

V.

(Tr^siai/entl

SHRI P. CHIDAMBARAM : I
the point madg by hoo. M e m b ^ i i  v try

1 SHRI ARVIND S tT A M : Mr.
Speaker, Sir, to  far a t tcl^MJukd trihnt are 
coocerned, there b  tboitfali io all cate-
gories of po tit There should be trca
integrated approawh for the areas which 
a r t inhtbited by the tchcduled trib ^ . 
H eadqutftcn of the Central Ooveiomcbt 
a r t generally very far off fiom thete areas 
aod a t tuch the advertisements for the
p o tu  do not reach tbcte areas. I would
like to know whether the tion. Mioisier 
w«>uld propose a mobile recruitmcnt agency 
for the tribal areat T

4

AN HON. MEMBER : Such po ttt are 
bctng broadcast from the All lo d u  Radio 
daily.

• SHRI P. CHIDAMBARAM : It it
difficult to give an answer offhand, 1 will
examine the tuggettion.

Parity  In Scales of Pay of Central Serticet
* •

•3>0. SHRI OURUDAS KAMAT ;
Will the Minitter of FINANCE be pleated 
to UMin the proposals under coniideraiioo of 
Oovernment to protect the interetts of Group 
*A* oflkcrt not belongiog to IAS, IFS and
IPS and to bring parity in th e tc a lc to f .

t. ^

THB MINISTER O F ATE IN THE 
DBPARTMBNT OF B X PEN O nU R B  IH




